Yaar.QnQ?,?:.*..s;.T 209,

SEETRReE Ry

I,ANUPRJXAKUMHKX son/daughter/wife of SHNJA)’KUMHR
‘6 S Dl years; belonging to . BIHAR VIDHAN. SABHA
service and presently working as GFFICEATTEENDENT[LHARDENER_]
giva herein below the details of the assets (immovable, m::-vable, bank balance, ete.) of
mysealf, my spouse and dependants*:
A Detalls ;z. ;t: zn.o.uhi a.assels

(Assets in joint name indlcating the extent of joint cwnership will also have to be
given)

é

Sr. | Deseription 1 Saeif 7 Spouse | Dependant-1 | Dependant-3z | Depandant-3 |
Mo, Name(s) Hama Name . Etc. Name

(i) Cash 200000! __' ____ ___ 2l

(ily | Depasits In
Banks, Financiaj ]
Institutions And
}}\ \ V\ Non-Banking 50000/" —_ ] s B
Flnancial
Campanies ;

]
|
%
|
!
i
l

(iil} | Bands, '
A Debentures and f
%\o‘"\ Shares In — — — i e o
0 comgpanies i i

BRI Sl
&5 (Iv) | Other financlal i
2 2N nstitutions, | ; '
z NSS, Postal ; _ G
i Savings, LIC s T !
] Policies, ektc

—soaans

(v} | Motor Vehicles
(detalls of Gt
| make, etc.) 3 — : s b L

(v) [Jewellery (glve—%— I
details of
welaht and jOD jm S — £
value)

(vli) | Other assets,
such as values 3 H
of claims / J e _ — —
interests j

S ——:

Note! Value of Bonds / shares / Debantures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be Qlven.

* Dependant herr means a persen substantially dependent on the income of the

employee,
Q@%j" farer




D

[Note: P

roperties in

also have Lo be Indicated]

jolnt ownership indicating e extent of joint ownership will

Sr.
Ho,

Deseription Secilf

" Dependant-1
Name

Spouss
Hame(S)

Dependant-3
Efc, Namag

Pepandant-2
MHame

M

‘ Agricultural Land

- Location{s)

= Survey number(s)
- Extent (Total
measurement) ;
-Current_market value

Mon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total ;
measuremerst)
-Current market value | -

L angd residential)

Buildings (Commercial |

Location{s)

- Survey Sfdoor
number(s)

- Extent (Total
measurament)

- Current market
valie

(i)

i etc,

Houses / Apartments,

- Location(s)

- Survey fdoor
number(s)

~ Extent (Total - |
measurement)

- Current market
value

v

-

Others (such as
interest in property)

(2)

I give herein below the detais of my Labilities / overdues public financial
institutions and government dues:-
[Note : Please glve separate details for each item)

Amaunt outstanding as

sr. | Description Hame & addrnss of Bank /

New ¢ L Financlal Institutions(s} / OR s
5 : . _Deopartment (s} e
[a) i) Loans fram Banks A Bn e R i e i

{il} Loans from financial

institutions i
(iil) Governmenk Dues:

i {a) dues to departinents

' dealing with governmerit

_accommaodation.

e

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
eleckricity

Bt i

5 e e



(d) dues to departments RS Tl
dealing with telephones
(e} dues to departments
dealing with government :
transport (including —_— —_—
alrcraft and helicopters)
(F} Other dues, If any

(b} (1) Income Tax including
surcharge [Also indicate
the assessment year upto
| which Incame Tax Return | DRWPK3% LYR —
flled. Glve also Permanent ]

Account Number (PAM)]
(ii) Wealth Tax [Also
Indicate the assessment ) e
year upto which Wealth
Tax return filed.] =
{Il'} Sales Tax [Only in

case of proprietary 3 L ENE
Jbusinessy - i Z
(iv) Property Tax = : A LU
£ | De
GPF/CPF/PRAN No, :- 1 10115 %658 8! '
Gender zs ! ! (t4/F}) -
Date of Birth s 915 ] 0 1 . 9 7 9 5 (OD/MMAVYVY)
Class/Graoup - c (AB/C)
ek ° [[BI1HAR _VIDHAN SPRBA |

(Full Name e.g. B.A.5.-Bihar Administrative Service,

B.5,5.- Blhar Secretar|at Service elc, )

Home District 5 l SE . \STIP_Q__&_J

I hereby declare that the above details are true to the best of my

knowledgea and belief.
' Mﬂ&q kymay!

Lt e AR R R T e e

Name of Employes: ANUPRIYHKUMAR'I‘
Place:, PﬁTNH ..... Dé-slcjnation:OEﬁ[CE..AZIE.ND.ENI [C]HRDEN@F
oara:.S'./D.Q_./ﬂo.ﬁq : Departn1nnt:£.'ﬂ-.$. [C/QRET/QKERSECTION)
Note: Pleage ;ign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (singln side)
in prascribed format,

%wya L d



